
 
 

 
 

The Constitution (Amendment) Bill, 2024 (substitution of article 263 and amendment 
of the Eighth and Seventh Schedules) 

 
DR. SASMIT PATRA (Odisha): Sir, I move for leave to introduce a Bill further to 
amend the Constitution of India. 
 

The question was put and the motion was adopted. 
 

DR. SASMIT PATRA: Sir, I introduce the Bill.  
 

The Constitution (Amendment) Bill, 2024 (amendment of article 164) 
 

SHRI A.A. RAHIM (Kerala): Sir, I move for leave to introduce a Bill further to amend 
the Constitution of India. 
 

The question was put and the motion was adopted. 
 

SHRI A.A. RAHIM: Sir, I introduce the Bill. 
 

The Bharatiya Nyaya Sanhita (Amendment) Bill, 2024 
 

SHRI A.D. SINGH (Bihar): Sir, I move for leave to introduce a Bill to amend the 
Bharatiya Nyaya Sanhita, 2023. 
 

The question was put and the motion was adopted. 
 

SHRI A.D. SINGH: Sir, I introduce the Bill. 
 

The Traditional Handloom Silk Weavers (Protection and Welfare) Bill, 2024 
 

SHRI A.D. SINGH (Bihar): Sir, I move for leave to introduce a Bill to provide for the 
protection of traditional handloom silk weavers in the country particularly in Bhagalpur 
in Bihar and for welfare measures including life insurance coverage, healthcare, 
educational facilities to the children of such weavers and for matters connected 
therewith or incidental thereto. 
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